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Linguistic Minorities
615. Shri Vajpayee: Will the Minis­

ter of Home Affairs be pleased to 
state

(a) whethei there is any pioposal 
for the provision of educational facili­
ties for th<* children of linguistic 
minorities

(b) if so the broad outlines of ’ he 
scheme, and

(c) when the scheme is likelj to 
be finalised7

The Minister of Home Affairs (Shri 
G. B Pant): (a) to (c) The Memo­
randum on safeguards for linguistic 
minorities, which was laid on the 
Table of this House on the 4th Sep­
tember, 1956 and was later issued to 
State Governments, provides for the 
educational facilities to be given to 
linguistic minorities. No further 
scheme regarding such facilities is 
under consideration.

Steel Plant at Kaughat 
f  Shri S. C. Gppta:

6M. J  Sardar A. S. Salgal:
V Pandit J. P. Jyottahl:

Will the Minister jof Steel, Mines and 
Awl be pleased to*state:

fa) whether it is a fact that the 
Madhya Pradesh Government have 
approached Government of India for 
the establishment of a steel plant at 
Raughat; and

(b) if so, the decision taken thereon?
The Minister of Steel, Mines and 

Fuel (Sardar 8waran Singh): (a) No, 
Sir

fb) Does not arise
Landless Scheduled Castes and 

Scheduled Tribes
617. Shri Ram Garib: Will the Minis­

ter of Home Affairs be pleased to* 
<-tau how many families have been 
benefited since the Central Govern­
ment advised the States to distribute 
'.and to the landless Scheduled Castes 
and Ex-criminal Tribes free of cost?

The Deputy Minister of Home Affairs 
(Shrimati Alva): Information is being 
collected from the State Governments 
and will be laid on the Table of the 
Houst
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